Scheme drafted for security of tourists

3796, SHRINK. SINGH:
SHRIMATI SHOBHANA BHARTIA:
Will the Minister of TOURISM be pleased to state:

(a) whether keeping in view the safety and security of tourists, her Ministry has sent a
ascheme for setting up of tourist facilitation and security organizations in various States to the Planning

Commission for approval;

(b) if so, the detalls of the scheme drafted by her Ministry and sent to the Planning

Caommigsion for approval;

(c) whether the safety and security of tourists, particularly foreign tourists, is at stake in the

absence of any dedicated security force; and

(d) if so, the steps Government has taken in the past few months to provide safety to

tourists, particularly at popular tourist spots?

THE MINISTER OF STATE IN THE MINISTRY OF TOURISM (SHRI SULTAN AHMED): (a) to
{d} "Public Crder' and "Palice” are State subjects as per the Seventh Schedule to the Constitution of
India. Safety and security of tourists is primarily the responsibility of the State Governments/Union
Territories. In order to ensure safety and security of tourists, Ministry of Tourism has, however,
advised all the State Governments/Union Territory Administrations to deploy Tourist Police in the

States/UTs. Some States have deployed tourism police, in some farm or the other,

In addition, based on deliberations with the State Governments/Union  Territory
Administrations, the Ministry of Tourism had drafted a scheme of Central Financial Assistance to
States/UTs for setting up of Tourists Fadlitation and Security Organization (TFSO) compriging
primarily, Ex-Servicemen, for providing safety & security ta tourists and forwarded the same to the

Planning Commission for 'in principle” approval.
Developmsent of Vaishali as tourist spot
3797, SHRIDHIRAJ PRASAD SAHU : Will the Minister of TOURISM be pleased to state:

(a) whether Gavernment hes any plan to develop Vaishali as a tourist gpot to attract mare

tourist there and eam revenue as well;
(b) ifso, details thereof and if not, the reasons therefor;

(2 whether Bihar State Government has alse submitted any such proposal; and
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(d) ifso, the details thereof ?

THE MINISTER OF STATE IN THE MINISTRY OF TOURISM (SHRI SULTAN AHMED): (a) to
(d) Development and promation of tourism & primarly the responsibility of the State
Governments/Union Territory Administrations. However, the Ministry of Toursm, Government of
hdia, extends Central Financial Assistance for touriem projects based on the propcsals received

from them as per the Scheme Guidelines, ffer-se priority and subject to availability of funds.

Ministry of Tourism has sanctioned the fallowing tourism projects in Vaishali in Bihar in the 10th

and 11th plan:

(Rs.in crore)

Sl.No.  MName of the project Amount sanctioned
10th plan
1. Improvement of Abhishek Pushikami at Vaishall (2002-03) 0.75
] Construction of different projects at Vaishali

undcer the Bodhgaya-Rajgir-Nalanda project (2005-06) 1717
11th plan
% Develcpment of Vaishali (Kalhua) (2008-097 3.89

Travel advisaries in view of terror attacks
3798. PROF. ALKA BALARAM KSHATRIYA: Wil the Minister of TOURISM be pleased to state:

(a) whether in view of recent terrar attacks by Maoists and terrorists in several parts of the
country, a large number of foreign countries have issued travel advisories to their citizens to restrict

wigiting India;
(b  if so, the facts and details thereof;

(c) whether the terrorists and Macists attacks have directly affected the growth of tourism

sectar in the country; and

(d) if so, the steps Government proposes to take to promate the growth of tourism sectar in

the country ?

THE MINISTER OF STATE IN THE MINISTRY CF TOURISM (SHRI SULTAN AHMED): (&) to
(c) Various Countries issue travel advizaries from time to time, advising their citizens to avaid travel

or to take precautions while traveling to areas in the country which are temporarily disturbed. The
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Ministry of Touriem through its overseas offices and in collaboration with the Ministry of External
Affaire and Indian missions abroad takes up the matter regarding lifting of travel advizories as and

when issued by different countries to avoid any adverse impact on tourism to the country.

(d) The Ministry of Tourism has taken several steps to counter the impact of such incidents
and to promote tourism to the country. These include liberalizing the Marketing Development
Assistance Scheme for service providers promoting India, organizing Boad Shows in important
tourist generating markets overseas, arranging familiarisation tours to India for international travel
trade and media representatives to keep them updated on safety/security conditions in the country.
To create confidence amongst fareign tourigte vigiting India the Ministry of Touriem has regular
interactions with the internaticnal travel industry and media through the Indian Missions and

Indigtourism offices overseas.
Tickets for heritage site
3799. SHRI PENUMALLI MADHU = Will the Minister of TOURISM be pleased to state:

(a) whether it is & fact that Government has decided to provide one tickst far as many as 14

heritage sites situated in various parts of the country;
(b) ifso, the detalls thereof; and
(c)  the details of heritage sites included from Andhra Pradesh in the alove package?

THE MINISTER OF STATE IN THE MINISTRY OF TOURISM (SHRI SULTAN AHMED): (&) to
(c) The Archaeclogical Survey of India has introduced specially designed entry tickets on World
Heritage ticketed monuments and other centrally protected ticketed monuments in the country w.a.f.
3rd Dec. 2009. These tickets are for single entry to any of these monuments but can be purchased
from any of the ticketed counters across the country. These specially designed entry tickets are in
aaven categories and there are eight ticketed monuments in the State of Andhra Pradesh under the

jurigdiction of Hyderabad Circle of Archaedlogical Survey of India.
Houses in Sainik Farm Area

13800, DR. PRABHA THAKUR: Will the Minister of URBAN DEVELOPMENT be pleased to

state:

TOriginal notice of the guestion was received in Hind.
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